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STATEMENT   BY    MINISTER 
Correcing the reply given in the Rajya 
Sabha on the. 8th September, 1981, to 

Unstarred Question 1980 regarding the 
income and wealth of the wife and 

children of Shri D. Seth 

MR. CHAIRMAN: Now, statement by 
Minister correcting answer to a question. 

 

 
THE MINISTER OF STATE IN THE 

MINISTRY OF FINANCE (SHRI 
SAWAI SINGH SISODIA); Sir, in 
Annexure 'B' referred to in reply to part 
(d) of the Unstarred Question No. 1980 
answered on 8th September 1981, in the 
Rajya Sabha regarding the income and 
wealth of the wife and children of Shri D. 
Seth, it was, inter alia, stated as under: — 

"Miss Biyan D.  Seth (Daughter) 

Miss Minu D. Seth (Daughter) 1980-
81: Return of income not filed." 
It has been brought to notice that 

certain nominal errors have crept in 
Annexure 'B' to the reply referred to 
above and require some minor 
modifications as below to reflect the 
correct position:— 

  

 

MR. CHAIRMAN; Now, Papers to he 
laid on the Table. 

PAPERS LAID ON THE TABLE 
I. Report and Accounts (1979-80) of 
the Bharat Refractories Limited, 

Dhanbad and related papers 

II. Reports and Accounts (1979-80) 
of the Indian Iron and Steel Company 
Limited, Calcutta and related papers 

HI. Report and Accounts  (1980-81) 

of the Mineral Exploration Corpora-
tion Limited, Nagpur and related 

papers 

IV. Report and Accounts (1980-81) 
of the Bharat Gold Mines Limited, 
Orrgaum (Karnataka) and related 

papers 

V. Report and Accounts (1980-81) 
of the Hindustan Copper Limited, 

Calcutta and related papers 


